IN TH: . CENTRAL ADMINISTHATIVE TRIBUNAL .»\\
PRINCIPAL BENCH: NEW BELMI C&

U.d. 313/94

\

New Oelhi this the 9th day of May. 1395,

Hon'ble Shri N.Y.Krishnan,Vice-Chairman(d)

Hon'ble Or.A.Vedavalli, Member (3J)

Dr. V.P.Gupta, Formerly,

Oy. Resident Commissioner,
Himachal Pradesh, Govt. at
Delhi, Now Deputy Secretary,
Union Public Service Commission,
Dhelpur Heouse, Shahajahan Road,
New Jalhi.

1.

Varsus

Union of India, through the
Secretary to the Govt. of
India, Ministry of Personnel,
Public Grievances and Pensions,
Department of Personnel and
Training, North Block,

New Dalhi,

The Chisf Secretary,

Govt. of Himachal Pradesh,
through Resident Commissioner,
Himachal Pradesh at Gglhi.

27, Sikandra Road, ?
Himachal Bhauvan,

New Delhi-11C001.

By idvocats Sh.F.H.Ramchandani

seeeApplicant

sssessRaspondent s,

Hon'ble Shri N.V.Krishnan,Vice=-Chairman (A)

on 28.3.95, 18.4.95 and today.

The applicant has Temained absent corisecutively

in default.

(Br.A.Vedavalli

Yoo A

Hence 0A is dismissad

b=

(NeV.Krishnan)

Member (J 3 Vice=Chairman (~)




